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1'BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.639/2022

IN THE MATTER OF:
Pritpal Sharma ...Applicant
Vs
Govt. of NCT of Delhi & Ors. ...Respondents
WITH
MISC APPLICATION IN DISPOSED OF CASES NO. 24/2023
IN

ORIGINAL APPLICATION NO.33/2022

IN THE MATTER OF:

Ganesh Prasad ...Applicant
Vs

Govt. of NCT of Delhi & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DISTRICT MAGISTRATE
(NORTH-EAST) IN COMPLIANCE OF ORDER DATED 28.08.2024 &
08.01.2025 PASSED BY THIS HON’BLE TRIBUNAL.

MOST RESPECFULLY SHOWETH:-

1. That the aforesaid matter is pending before this Hon’ble Tribunal and fixed
for hearing on 21.03.2025.

2. That this Hon’ble Tribunal has passed detailed orders on 28.08.2024 and
08.01.2025, whereby this Hon’ble Tribunal directed all the Deputy
Commissioners (Revenue)/District Magistrates in the National Capital

Territory of Delhi to file the Compliance/Action Taken Report.
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3. That the delay in filing the Compliance/Action Taken Report on behalf of

District North-East before this Hon’ble Tribunal is neither deliberate nor

intentional and the same is deeply regretted.

4. It is most humbly submitted that, the following actions have been take in the
District North-East:

i.

ii.

1il.

.

In compliance of Order Dated 28.08.2024 passed by this Hon’ble
Tribunal, DJB vide letter dated 12.12.2024 provided the following list
of 83 illegal bore wells to District North-East. Copy of the letter
alongwith the list sent by DJIB is annexed hereto and marked as

Annexure- A.

That out of these 83 numbers of illegal borewell, 75 pertained to the
district of North-East.

e Yamuna Vihar: 10

e Seelampur: 54

e Karawal Nagar: 11

Remaining 8 pertains to other districts which were then informedto
DJB as well as the concerned District. Copies of the information sent
to DJB as well as the concerned District is annexed hereto and

marked as Annexure- B (Colly).

Thereafter, 37 number of illegal borewells have been sealed by the
concerned SDM offices.

e Yamuna Vihar: 8

e Seelampur: 24

e Karawal Nagar: 5

Remaining 38 nos. of illegal borewells in the list provided by DJB

either not found/ incomplete address/ not traceable.
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v. Apart from the above list provided by DJB, 79 other illegal
borewells complaints which were received have also been sealed by

respective the SDMs.

vi. Thus in total 116 (37 + 79) bore wells have been sealed in North East
District. Information regarding 111 such sealed borewells has already
been provided to the SDM (HQ), NGT Branch and the Divisional
Commissioner through Ietters dated 28.12.2024 and 16.12.2024.
Copies of letter dated 28.12.2024 and 16.12.2024 is annexed hereto

and marked as Annexure- C (Colly).

vii. The abovementioned information were also uploaded in the google
sheet provided by DJB in the month of December, which is whereof

annexed hereto and marked as Annexure- D.

viii.  That Environmental cost of Rs 17,40,000/- has been imposed on 74
number of Sealed Borewells from which Rs 11,25,000/- has been
recovered and Rs 6,15,000/- are yet to be recovered and marked as

Annexure-E (Colly)

ix. That on 11.03.2025 and 12.03.2025 for remaining 42 Bore wells,
letters from all three subdivisions were sent to DPCC for imposing
Environmental Cost on the sealed borewells. Copies of letters dated
11.03.2025 and 12.03.2025 are annexed hereto and marked as
Annexure- F (Colly).

x. That it is most humbly requested to this Hon’ble Court that the show
cause notice issued to the District Magistrate, North-East may kindly

7y
/ ; -
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was also sent to Divisional Office as well as DJB in December 2024,

but due to unavoidable circumstances the reports could not be filed.

xi. The list of all the sealed borewells is also uploaded on the web portal
of District North-East as well as web portal of DJB.

https://dmnortheast.delhi.gov.in/service/list-of-sealing-of-unauthorised-

borewlls-to-be-uploaded/

5. It is humbly submitted that the District Magistrate (North-East) has the
highest respect and regard for the orders and majesty of this Hon'ble
Tribunal. The present status report is being placed before this Hon'ble

Tribunal for its consideration.

m’ w/
_ DISTRICT MAGISTRATE
Date: |2 /oz/ 9024 (NORTH EAST)

; 1

g

|
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OFFICE OF THE EL(NE)-11

=

| DELILJAL BOARD: GOVT.OF NCT DELAII ,f
| \ “R® POCKET DILSHAD GARDEN, @ @
i —_ rd
_ ‘\ S| NEW DELUT-1 {0095 i
r l . e
Subjeet : - List of unauthorized Bore wells nnder district North-East
\ S.No. ‘Name Address Action required
!
1 Sh. Subbir

A U1 Nehru Vihar Dethi- 110094

Bore Well to be sealed.

2 - Sh. Rajiv kumar Shop no. 7/8 Chandu Nagar Dclhi-110094 Bore Well to he sealed.
3 ¢ Sh. Naim lrshad S/o | R. 492, gali no. 06, Nehru Vihar, Delhi-110094 Bore Well to be sealed.
' \ Sh. Shakijan
\‘4/ | MUs Vidhya | 24/17 Main Pusta Road west karawal nagar | Bore Well to be scaled.
International  Public | delhi-110094
School

Sh. Naveen saini

=

75/6 Gai no. 06, Biharipur Extn Delhi~-110094

Bore Well to be sealed.

6 Shanti Niketan | B-11/15 Ankur Enclave Karawal nagar Delhi- | Bore Well to be sealed.
\/ | Education Society 110094
. i
.7 ;‘ Sh. Chattar Pal C-5/162 Yamuna Vihar Delhi 110053 Bore Well to be sealed,
] Sh. Arihant Jain C-3/55 A Yamuna Vihar Delhi 110053 Bore Well to be sealed. i
|
9 | Sh. Raj Kumar J-236 Kartar Nagar Gali no 8 Delhi 110053 Bore Well to be sealed,
“16 | Sh.Tcj Bahadur Garhi Mandu Delhi 110053 Bore Well to be sealed,
t
11 Sml. Maya Devi Wio | A-100/209 Gamri Delhi 110053 Bore Well to be sealed
Sh. Jai Singh . )
12 T sh. Vijender  Lal | U-28/A Arvind Mohalla Dellii 110053

Singh

¢ Sh, Munni lal S/o

w

Dore Well 1o be sealed.

| Sh. I3} Mukand

14 1 Sh. Sabbeer Khan

5 | Sh.Ram Pl

i
—

’|‘ 16 © T Smt Maunject Kaur
L]

e e Y

J-37 Main road Kartar Nagur Delhi 110053

J-22 Jai Prokash Nagar Delhi 110053

J-200/13 Rurtar Nogar Delli 116053~~~ -

A-104 Gumdi Vistar Dethi 110053

T —— e e

i
i

Bore Well to be sealed.

Bore Well to be sealed.

Tore Well (6 be sealed,

Hore Well (obe sealed,

e

paeh

|

i

|

l

Ty
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Smt. Kamia Dovi 5 ?’8\ C
. Kamla Devi ]
New B- 4] old B 112/5 Service road 3 % pusta | Bore Well to be sealed.
Kartar Nagar Delhi 110053 ,
Sh. Mohd. Akram O-15, Brahampuri Shahdurn, Delhi nnrc Well o be sealed. I
5 . — R l
Sh. Hussain Ahmed 182, Zufrabad, el ! flore Well to be scaled. i
20 Smt. Acchari [E{-\fm 1238, Qali-No. 39/6 Zatrubud, Dl Iore Well to be scaled,
w/o Shajad Husain
2 Sh. Zuber Alam | 179, Gali-1 0, Zalrabad, Delhi — I Bore Well o be sealed.
a2 - 1>-58 Main road Chauhan bangar(3 side open ) | Bore Well Lo be sealed.
near Brahampuri road, Delhi-53
x0T T T C-43, L type gali no 7 main Road Brahampuri, | Bore Well to be scaled. )
Delhi-53
24 - Gali no 24 Gautampuri in front of nala, Delhi 53 | Bore Well (o be scaled. 1
|
; a5 - C-85, L type gali no 8 main road Brahampuri I Bore Well to be sealed. /
26 - A 59-A gali no 2 Brahampuri, Defhi -53 Bore Well to be sealed.
|
27 - C-55 in front of Oracle School, Chauhan Bnagar, | Bore Well lo be sealed.
. Deihi-53
e Sh. Budh Parkash | Property No.X38, gali no. 12 Brahampuri I Bore Well to be sealed. /
{ 29 - D-29,Sanjay Mohalla Bhajanpura Delhi Bore Well to be sealed.
é
30 Shiv Mahima Village Khajoori Near Shiv Mandir Khajoori | Bore Well o be sealed.
Village
731 Sonu Village Garhimandu near Lal Mandir , | Bore Well to be sealed.
Bhajanpura
32 Sh. Rajender Kumar - | C-427, gali no. 10 Brijpuri Bore Well to be sealed.
i
33 /’ Smt Maya Devi A-39, Gali Nagar Kamal Vihar Bore Well {o be sealed.
3E-10, gali ﬁo. 6, Dayalpur Borc Well to be sealed.

‘//;

Smt Suman Devi

Sh. Nawab, A-88-89 gafi no. 2, Kamal Vibhar

—, Bore Well to be sealed,

1
|

Prem Vihar gall no (1, Korawal Nagor

Bore Well to be sealed,

C 2 gali no 6 Sonla Vihar

Bore Well 10 be sealed.

- J/ ‘A 24 Ashok Nugar ward no 221

e ]
S ——

1 Hare Well to be sealed,

- [ A 24 Ashok Nugar North Shabadra

I Bore Well to be scaled.

o

\

ﬁéw
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. 8/187 galino 8 Bhajanpuw
, Bore Well (o be scaled,
Rakesh Singh ] B19 gali no 2 Gampi extn, i
; Borc Well to be scaled.
32 Mohd. Araif | E 34 New seclamnor "
> secla
mpur | Dore Wall to be sealed.
43 Sh. Tyaub K . s
yaub Khan 145/224 [)nubk, storey quarters New Scelampur l Bore Well to be scaled.
44 T Salc
Salcem Malik J182/10 galino § Chauhan Bangar, (gali no 39/6 | Bore Well to be scaled.,
Jafrabad)
45 Rajesh kumar E 2522 Yamuna Vihar / Bore Well to be scaled.
46 - €318 gali no 4 Bhajanpura Bore Well to be sealed, ,
: |
47 Dalip kumar E 521 gali no 11 Jagjeet Nagar - I Bore Well to be sealed. !
48 . Shomit B3 12/521 Yamuna Vihar Bore Well to be sealed. i
49 Ajay Kumar C 12/521 Yamuna Vihar Bore Well to be sealed. /
50 - C12/522 Yamuna Vihar Bore Well to be sealed. I
y - H no 74/33 gali no 48 Karawal nagar | Bore Well to be sealed. /
\:‘V - 7/24 GNS Tunda Nagar | Bore Well to be sealed. i
| |
| 53 - C2 gali no 10 Sonia Vihar Bore Well to be sealed. f
|
353 , - l B 355 Nehru nagar Bore Well to be sealed. I
[ - ’ D-3 New Scelampur Bore Well to be sealed.
il Jail A~ One Bright Public School A-48 Kaithwara | Bore Well to be sealed.
56 Sh Anil Jain, B
/ Delhi
Sh Vikas Jain J.C.M Play School A-85, G. No-8 Kaxthwara Bore Well to be sealed.
i / I Delhi
5 58 Sh Ajay Kumar fain | Vardhaman Public School A-81 G No-8 | Bore Well 1o be sealed.
! / I Kaithwara Dethi
I 59 ™ $h Pardeep Kumar | Jain Bharti Public School A-83 Kaithwara Bore Well to be sealed.
I / / Jain
Bore Well to be sealed,

Sh Vinod Kumar [ A-49 Kaithwara

Bore Well to be sealed.

ShJai Pal Singh ‘

Bore Well to be sealed.

I A-19 Kaithwara ,
A-51 Kaithwara !

Sh Rajender Parshad
L Tiwari

Y C




Sh Ramji Lal A-52 Kaithwarg

Sh Gyanswar Singh | A-53 Kaithwara

1206-
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ffore Well (0 be scaled.

- hore well tn be sealed,

\65/- Sh Jitender Kumar l A-54 Knithwarg
N

Sh Pardeep Kumar | A-56 Knithwara
Sharama

' A Sh Mohan Singh | A7 Baithwara

Bore Well (o be sealed,

| Bore Well to be sealed.

" | are Well to be sealed.

Bore Well to be sealed.

R AU
—

Sh Dan Singh I A-57 Kaithwara

Bore Well to be scaled.

~ Sh llansha Dutt A-58 Kaithwara
Upreti

Bore Well to be scaled.

Sh Nandan Singh
v
71 " Sh Ravinder Rumar

A-59, Kaithwara

A-59/1 Kaithwara

/ Bore Well to be sealed,

Bore Well to be scaled,

Sh Rajan Choudhary [ A-G1 Kaithwara

Bore Well to be scaled.

;

’ '\ly l Sh Ramesh Kumar
! l

A-62 Kajthwara

840, Maujpur, Ambedkar Basti Jafrabad,Dclhi / Bore Well to be sealed.

7

s

/74
|
[

e
— .

Gali No-5 Cresent School Waii Gali Ambedkar

/ Bore Well to be sealed.

Bore Well to be scaled.

T

] ,Basti Maujpur,Delhi

/ Sh Tasleem T-219 Gautampuri

1
X
!-'77

/ Sh Sardar Khan / T-218, Gautampuri

/ Bore Well to be sealed.

" 78

/ Sh Anwar, { T-2]8 Gautampuri

j Bore Well to be sealed.

79

/ Sh Nababa T-214, Gautampuri

/ Bore Well to be sealed.

Bore Well to be sealed,

/30

/ Sh Jakir Iazi, ] T-214, Gautampuri

|
/8!

/ Sh Ram Parkash / T-209 Gautampuri

[ Bore Well to be sealed.,

-

Sh Bholu / T-217,Gautampuri

/ Bore Well 10 be sealed.

&

{ Sh Sunil Kumar
|

42/2,Zcro Pusta G block Shasti Park

I Bore Well lo be sealed.

LQI\_‘_J

SE (M)-2

A
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] GOVT, OF NCT OF DELHI LN
- OFFICE OF SUB-DIVISIONAL MAGISTRATE (HQ), DISTRICT NORTH-EAST,
R = K-Block, 1% FLOOR, DC OFFICE COMPLEX, NAND NAGRI, Delhi-110093 ,..)/’Q/%\
Email:sdmhgne.delhi@gov.in C
F.NO:F.SDM(HQ)/DC/NE/MISC-V/ZO13/PF~I\®3}~r-—\\ Dated: 12/03/2025
To

The Supertending Engineer (C)-02
Delhi Jal Board, Govt. of NCT of Delhi,
2142, GTB Enclave, Janta Flats,

New Delhi-110093

Subject:- List of unauthorized bore wells under District North-East
Sir,

This is with reference to your office letter No. DIB/SE(C)-02/2024/1472 dated
12.02.2024 on the subject cited above (copy enclosed).

In this regard, a list of 83 No. of unauthorized bore wells pertaining to District
North-East was provided to this office.

However, following 08 No. of unauthorized bore wells do not pertain to District

North-East:- .
Sr. Name Address Pertain to
No. District
1. Sh. Hussain | 182, Zafrabad, Delhi Shahdara

Ahmed
2. smt. Acchari | 1238, Gali No. 39/6, Zafrabad, Delhi Shahdara
Begum W/o
Shajad Husain
3. Sh. Zuber Alam 179, Gali No-10, Zafrabad, Delhi Shahdara
4. - A-24, Ashok Nagar, Ward No. 221 Shahdara
5. - A-24, Ashok Nagar, North Shahdara Shahdara
6. - B-355, Nehru Nagar Central
7. - 840, Maujpur, Ambedkar Basti, Jafrabad, { Shahdara
Delhi
8. - Gali No. 5, Cresent School wali gali, | Shahdara
Ambedkar Basti, Mauipur, Delhi

In view of above, it is requested to send these cases to the respective
authorities/departments for taking further necessary action in the matter.

/&Faithfully

Encl: As above

/ Ll ’\/g/
@3\

\
(S. C. VASHISHTHA)

SDM (HQ), North-E
F.No:F.SDM(HQ)/DC/NE/MISC-V/2013/PF-1 Dated: 1)?:/03/2(.)2;“;t
Copy for information & necessary action to:-

1. The District Magistrate, District Shahdara, DC Office Complex, N
y ' an i i
110085, ; d Nagri, Delhi
2. The District Magistrate, District Central, 14, Daryaganj, Delhi-110002
3. PA to District Magistrate, North-East .

4. PA to Addl. District Magistrate, North-East % P

(s.c. \)?éHISHTHA)

SDM (HQ), North-East
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ANNEXVQE-— C.

ot woh

OFFICE OF THE DEPUTY COMMISSIONER, DISTRICT NORTH-EAST
GOVT. OF NCT OF DELHI
~ D.C. OFFICE COMPLEX, NAND NAGRI, DELHI-110093
F.SDM(HQ)/DC/NE/Misc-V/2013 /PF-I/%) y-bors Dated: /&/12/2024
To

The SDM-IV (HQ)

NGT Branch,

0O/ o Divisional Commissioner,
Revenue Department, GNCTD,

S, Sham Nath Marg, Dethi-110054

Subject:-Regarding status of ATR in respect of Directions issued by Hon’ble
NGT on Illlegal Borewells vide its order dated 28.08.2024
Sir, ‘

Reference letter No.36(81)/NGT/Div.Comm/2022/255 dated 13.12.2024 on
the above cited subject.

In this regard, please find enclosed herewith the Action Taken Report in
respect of District North-East in compliance of the judgement of Hon’ble NGT
Principal Bench New Delhi in case No. W.P (C) 639/2022 Pritpal Sharma Vs

GNCTD & Ors and MA No. 24/2023 in OA No. 33/2022 Ganesh Prasad Vs
GNCTD & Ors.

This is for kind information and necessary action.

Encl: As above Sog(’(:() rd)

. District N - .
F.SDM(HQ)/DC/NE/Misc-V/2013/ PF-I/ botY-Yoi7- Dated:z’éc/ 1275512?“1[
Copy to:- '

1.

The CEO, Delhi Jal Board, Varunalya Phase-II, Jhandewa] Delhi
’ an, hi-
5 elhi-110055

The Sr. Environment Engineer, DPCC, 3 Floor, DMRC Build:
H P ) u )
Park, Delhi-110053 ilding, Shastri

3. PA to District Magistrate, District North-East

o
) SO (Coord.)
District North-East

g |

25 . (
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QFFICE OF SUB-DIVISIONAL MAGISTRATE SEELANPUR
Y g i oy e e el Aol L0 S 2SS 1Y

DISTY NORTH EAST, GT ROAD, SEELAMPUR, DELHI-110053

F. No. SDMISLP/Borewelli2024/9793-95
To,
The SDM (HQ),
Distt. North-East, Dethi,
Sub.: List of unauthorized Bore Well under District North-East.
Sir,

Please refer to letter No DJBISE(C)-02/2024/1472 da.ted
Board, GNCTD, on the subject cited above.

AT

Dated: 14/12/2024

In this regard, the action taken by Sub-Division Seelampur is as under:

I)L"@

N

.2.2024 received from Delhi RE]

\ r. EJB listOwner/Name Location of Borewells Remarks
| No. Sr. No.
\1. \ 58 Sh. Ajay Kumar Jain Vardhman Public School, A4 Sealed uw @
-? | 81, G.No.-08, Kaithwara, Delhi
i 12. |60 Sh. Vinod Kumar A-49 Kaithwara, Delhi Sealed iKY
|3 |61 |5h. Jaipal Singh A-49 Kaithwara, Delhi Sealed W
’ 4. |64 Sh. Gyanaswar Singh A-53Kaithwara, Delhi Sealed. \.f.
5 65 Sh. Jitender Kumar A-54Kaithwara, Delhi Sealed: L
6. |67 __ Ish. Mohan Singh A-57 Kaithwara, Delhi Both  are same‘%
{7. 1868 h. Dan Singh A-57 Kaithwara, Delhi premises (Sealed) g
18. |69 Sh.HanshaDuttUpreti/PremBala| A-58 Kaithwara, Delhi Sealed- v’//
19, 171 Sh. Ravinder Kumar A-59/1Kaithwara, Delhi Sealed \ o~
[ 10. 172 h. RajanChaudhary A-61 Kaithwara, Delhi Sealed Y
11. 1 56 Sh. Anil Jain A-One Bright Public School, A{ School mentioned in
48 Kaithwara, Delhi address not traceable
12. | 57 Sh. Vikas Jain J.C.M. Play School, A-85] School mentioned in
(G.No.-08, Kaithwara, Delhi address not traceable
13. | 59 Sh. Pradeep Kumar Jain Jain Bharti Public School, A{ School mentioned in
: 83, G.No.-08, Kaithwara, Delhi| address not traceable
14. | 62 Sh. Rajender Prasad Tiwari A-51, Kaithwara, Delhi Borewell not found
15. 163 Sh. Ramii Lal A-52, Kaithwara, Delhi Borewell not found
16. | 66 Sh. Pradeep Kumar Sharma A-56, Kaithwara, Delhi Borewell not found
17 170 1Sh. Nandan Singh A-59, Kaithwara, Delhi Borewell not found
18. 1 73 t. Ramesh Kumar A-62, Kaithwara, Delhi Borewell not found

This letter issued with the approval of competent authority.

F No. SDM/SLP/Borewell/2024/9793-95
Copy to:-

this office to find out the location which are either un-traceable or h
2 PA to SDM (Seelampur), for information.

EXECUTIVE MAGISTRATE (SEELA
Dated: 14/12/209%

1. The Superintending Engineer (C)-02, DJ!B GNCTD, Office of the SE(C)-02 DJB, 214AE .
Enclave Janta Flats, New Delhi-110093 with the request to depute responsible Official to assi

D

P
g

)

X
£

)

v os

ave incomplete address.

B e CE U S
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OFFICE OF THE SUB-DIVINIONAL MAGISTRATE (RARAWAL NAGAR)
DL OFFICE COMPLEX, NAND NAGRL DLEHI-110093
F Ho-SDM/KN/ Boretell/ 2024/ | o6y s—

Dated: - 14/12/2024

The SDM (HQY)
Distt. North ~East Deliv
Subi- List of unauthorized Bore Well under District North-East

S
&
Please refer (o leller No.DIB/SE(C) -02/2024/1472 dated 12-12-2024 received from Supanatenging
Engineer {C) -02 Delhi Jal Bourd GNCTD, on the subject cited above .
i this regard, the action (aggg by Sub-Division Karawal Nagar is as under -
‘, TGJBlist ! Owner Name ‘ Location of Bore Wells , Remarks
I No Sr No o [ e ) e ~ e
LMY Vidhya “International 24717 Man Pusta Roud Wes: Karawal \ sealed \/
\ ' Public School " Nagar Dethi ‘.
— — . .
Sh, Naveen Saini 75/G Gali No-6 B bBﬁunpur Eatn Delhi . Seaied \}/
% v l {
i3 [5) shantl Miketan Education 1i/1s Ankur Entlave Karavial Nagsr Sealed \)/
| | B ’
‘ ‘ saciety Delnl .
- - - - A ——— e e -_._.,
|| 4 ' a3 l Smt. Mayd Devi A-39 Gall Nagar Xamal Vinar Defhi : Sesled \/
I e R N — —
.S 34 ! Smx Suman Devi ! 3 E-10 Gali No -6 Dayalpur De'he i Address not
i____ ] ) ] _ . . _____|_ "(ﬂ\.EcblE
| & 35 ! Sh. Nawab A-38-89 Gali No -2 Kamal \vibar Karawal Sealed \/
: Nagar Dalhi -
{ R . T —.
7 l 30 - ' Prem Vihar Gali o - 11 Karawal Negars Incomplete address
3 37 TE 2 Gali o 6 Sonta vihar Delhi ‘ Incompliete addroce
v ’1 51 ' H No - 7-\/33 Gali No -48 Karav wal \nral : Addx:éss not foung
! i \ Celhu
! ! i ,
| 0 "52 ] ‘ 7124 GRS Tunds Magar Delhi | Addrese nat fourg
} . . [
M1 s3 ] \ C-2 Gall No -10 Sonia Vihar Delht Incomplete addess
C | . . | N
N
, “'/\ \
: \"\ c
{VINOD kU i\R SlNGH)
EXECUTIVE MAGISTRATE {KARAWAL NAGAR)
Copy tor
1. The Superintending Engineer (C) -02, GMNCTD, Office of the SE(C)-02 DIB, 2142 GTB Enclave
flats New Delhi-110093 with the request to d
Janta $ ‘ " ‘ 4 1o depute responsible Official to assist this Office 4
10 find cut the location which are either un-traceable or have incomplete address . ﬁ L N
§ ( .
VA

AR
{vinoD KUMA?IS!NGH)
EXECUTIVE MAGISTRATE (KARAWAL NAGAR)

gt s ST

LI T
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GOVERNMENT O
OFFICE OF sUB
J Block, D.C. OF

E NATIONAL CAPITAL TERRITORY QF DELHI
-DIVISIONAL MAGISTRATE YAMUNA VIHAR
FICE COMPLEX, NAND NAGRI, DELHI-110053

53

F. No. SDN -
. MY V/Borewell/2024/ quy - gy Dated: 16/12/2024

To,
The SDM (HQ),
Distt. North-East, Delhi.

Sub.: List of unauthorized Bore Well in sub division Yamuna Vihar, District North-East,

Sir. N
Please refer to letter No,DJB/SE(C)-02/2024/1472 dated 12.12,2024 received from Delhi Jal
Board, GNCTD, on the subjeotmabg%é‘).z' = 2220 —

In this regard, the action taken report is as under:-

: Sr. Br. No.Dwner/Name i Location of Borewells Remarks
,x No. jin DJB , .
; List {
3 1. 1. Sh. Subbir A1/1 Nehru Vihar Dethi- 110094 On Visit today for sealing
12 2 Sh. Rajiv Kumar | Shop no. 7/8 Chandu Nagar, Delhi- 110094 On Visit today for sealing” !
'3 3 Sh. Naim R.492, Gali no, 06, Nehru Vihar, Delhi- On Visit today for sealingj
Irshad S/o 110094
Sh. Shakijan
4. 7 Sh. Chattar Pal | C-5/162 Yamuna Vihar, Delhi- 110053 wSealed on 16.12.2024 « |
5. 8 Sh. Arihant Jain | C-3/55 A Yamuna Vihar 110053 w”Sealed on 16.12.2024 |
6. 32 Sh. Rajender C-427, Gali No. 10, Brijpuri \"Sealed on 16.12.2024 l
Kumar
7. 48 Sh. Shomit B 12/521 Yamuna Vihar W Sealed on 16.12.2024 |
8. 49 Sh. Ajay Kumar | € 12/521 Yamuna Vihar s Sealed on 16.12.2024 |
9. 50 - €12/522 Yamuna Vihar No borewell found at the/
l said address

F. No. SDM/Y.V/Borewell/2024/ o)y Y — g4 §~

Copy to:- .
The Superintending Engineer (C)-02, DJB GNCTD, Office of the SE(C)-02 DJB, 2142 GTB
Enclave Janta Flats, New Delhi-110083 with the request to depute responsible Official to assist

1.

8.D.M. (Yamuna Vihar)

Dated: /¢ /[’2 /2(,(

this office to find out the location which are either un-traceable or have incomplete address.

b

—

S.D.M. {Yamuna Vihar)

()
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OFFICE OF THE DEPUTY COMMISSIONER, DISTRICT NORTH-EAST
GOVT. OF NCT OF DELHI
D.C. OFFICE COMPLEX, NAND NAGRI, DELHI-110093
F.SDM(HQ)/DC/NE/Misc-V/2013/PF-1/ Y 1Y — 1§ Date: 2.9/12/2024
To, '
The SDM-IV (HQ)
NGT Branch, .
O/o Divisional Commissioner,
Revenue Department, GNCTD, )
5, Sham Nath Marg, Delhi-110054
Subject:-Compliance report in respect of OA No 694/2023, order dated
12.09.2024 NDPH: 07.01.2025-rég.
Sir, '
With reference toletter No.36(81)/NGT/Div.Comm /2022 /264 dated 26.12:2024 on g
the above cited subject. ' : o -

In this regard, please find enclosed herewith the Action Taken Report in respect of

District North-East in compliance of OA NO.694/2023 order dated 12 / 09/ 2024 in
respect of Office of District Magistrate, District North East.

The report compﬂed on the basis of information reccwed from sub divisions
(Karawal Nagar, Yamuna Vihar & Seclampur).’

This is for kind information and necessary action.

Encl: Annexure ‘A’

| District North Ea
F.SDM(HQ) /DC/NE/Misc-V/2013/PF-1/ 41 14-1§ Date: 5-£/12 /20;2

Copy to:-

1. PA to District Magistrate, District North—East

e

. ' Distriet North East
“‘6\ ' )
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' S/ En(ﬁnexure ‘A?

Reply

Information regarding effective
steps by the District North-East.

R

. Sub Division wise teams of revenue

staff has been formed for sealing of
Iegal /Unauthorized borewell in
District North Bast.

. Team visited the area regularly for

identification of illegal/unauthorized
borewell in their respective
jurisdictions, if found then sealed
them on the spot.

Total 1 1‘1 ﬂlegal/ unauthonzed

East. -

2. Action against illegal borewells by

housing complexes, Industrial -

units, Commercial es

cStabhshment

and several other entities,

\

. Hlegal/ unauthorized borewell are

being identified and sealed on the
spot. -

2. 19 Illegal gunaufhonzed borewell

seale(_i _

' SO{Coord.) ;
District North East -

|
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OFFICE OF SUB-DIVISIONAL MAGISTRATE (KARAWAL NAGAR)
GOVERNMENT OF N.C.T. OF DELI! o\ &,
D.C. OFFICE COMPLIEX, NAND NAGRI, DELII-93 - \ |

F. No./SDM/KN /2024/ | gq ' T bated: J)fog frorf

To,

The Member Secretary,

Delhi Poltution Control Commitiee 4.~

GNCT of Delhi, 6™ Floor, Cwwing, Delhi Secretarial,
LP Estate. New Delhi

Sulby: Nealing of unauthorized burewell in Karawal Nagur Sub-Division.

Sir.
A list of unauthorized borewells on which action has been taken and subsequently sealed
under the jusrisdition of Sub-Division Karawal Nagar is as under:

'S, OwnerName "~ | Location of Bore Wells oo i Remarks
‘ No. , :
1. s Vidhya International | 24717 Main Pusts Road West Karawal Nagar Delhi Sealed
Pubtlic School
277 Sh.Naveen Saini , 75/6 Gali No-6 Biharipur Extn. Delhi o Sealed
3.7 Shami | Nikewmn : 3-11715 Anbur Enclave Karnwal | Nagar Delhi o ‘ Sealed
Education Society i !
' SN - - . oo
1" smt Meya Devi A-89 Gali Nagar Kamal Vihar Delhi , Sealed
N S
ST TSh.oNawab | A-88-89. Gali No-6, Kamal Vihar, Kurawul Nagar, Deli " Sealed
6. Sh.OmDunSharma  ~  B-3972, Gali No. | Shanti Nagar, Karawal Nogar Dellii 10003 Sealed
7 Sh.Santosh ' B-39/3, Gali No. 1 Shanti Nagar, Kawaveal Nogar Delivi 110094 ™ Sealed
B Sh.GirdhariLal  B-20. Gall No. | Shanii Nagar, Kirawal Nagor Defbi (10093 Sealed

In his regard, U is requested thit w LDC be jmposed on the above mentioned
owners‘proprictors and after recovery ol the sime i teport may be sent o this oflice,

(AMOD BARTHWAL)

SDM {KARAWAL NAGA R)

Copy for information: -
Executive Eagineer (C)-02 1L GNC D A Y aeliv e, fange L1, .
1. Executive kagineer (C)-0 NCTD 2 } 1“‘mu el Janta Flas, Delhi-o3.

2. PAwDMIINL) ( o -
3. SDM (11Q). NL, a( ()3 K |
o

_ (ADMOD BARTHWAL)
SDM (KARAWAL NAGAR)
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o ' Gé}}gg RNMENT OF NATIONAL GapIT/ ELH)
FEICE OF SUB.GIVISIONAL MAGIITRATE mmutmw; AR

Jd Block, D.C OFFIGE BOMPLEX, MAND NAGRI, DELI-110083

F. No. SDM/Y.V/Barewalli2024/ |) & G | 2.0 Datad: 5

To,
gh:h !;!:mber Socrotary,
) oflutian Ccmlrol Committod;
GNET of Ralil, 5" Floor, G-wing, )

Delhi Secmudat.
1P, Estate, Now Delh}

Sub.: Sealing of unauthorized Bare Well in Yamuna Vihar Sub Division, District North-East.

SH’;
Please refer (o letter No.DJB/SE(C)-02/2024/1472 dated 12.12 2024 received from Defrd Jal
Board, GNCTD, on the subject cited above. -

in this regard, the action taken report is as under -

, soid address

I e address ‘1

L

Sr. S No, pwnorIName ] Location of Borgwells . Remarks i
No. jn DJB: : ‘
kst o , .
[ 1 Sh.Subbir | A1/1 Nehru Vihar Delhi- 110084 | Sealed on 16.12.3024
N $h Rajiv Kumar Shop no. 7/8 Chandu Nagar, Delhi- rs:aaler:d on 16 122024
e e 1110094 N
}-3. P33 Sh, Nalm R.482, Gali no. 08, Nehru Vihar, I Sealed on 16 122024  ©
i ' Irshad §la Delhi- 110094 ! H
| sh. Shakjan ] i
4 17 Sh. Chaottar Pal €-5/162 Yamuna Vihar, Delh)- Sealed on 16.12.2024 !
B I 1100863 !
5. ] @ " Bn, ArhantJain __ C-3/55 A Yamuna Vihar 110053 | Sealed on 16.12.2024 |
G. o3z ‘ €h KRa}ander $~427, Gall No. 10, Brijpuri Sealed on 16 122024
! umat | , ;
7. 45 Sh.RajeshKumar | —  E-2522, Yamuna Vihar incomplete address
18, | 48 1 __Sh Shomit 8 12/521 Yamuna Vihar | Sealedon 16.12.2024.
9. |7 49 | 'Sh AJayKumar ' C 12/5621 Yamuna Vihar _ ~ {Soaled on 16.12 2024
e T 50 - C12/522 Yamuna Vinar T No borewsll found at tha
]

in this regard. it is requesled thal a EDC be imposed on the above mentioned
owners/proprietors and after recovery of the same a reparl may ba sent to this office. 3

8.0.M. (Yamuna Vihar)
Dated: ) ja 3 [0 25

E. No. SDM/Y ViBorewely2024/ 111 & -17 | t'»ga:,‘f’

Copy o«

1. Executive Enginoser 02, DJB, GNCTD. 2142 GTB Enclave, Janta Fiats, Delh-93

2. PA 1o DM (NE)
3. SDM (HQ)
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GOVERNMENT OF NATIONAL GAPITAL T
OFFICE OF SUB-DIVISIONAL MAGISTRATE SEE

BRC

ERRITORY OF DELH]
LAMPUR
1110053

DISTT NORTH EAST, GT ROAD _SEELAMPUR, DELH

F. No., /SDM/SLP/2025/ 2, ug I

To, .
The member Sacretary, \/
Delhi Potlution Control Committee !
Govt. of NCT of Delhi, .
6" Floor, C-Wing, Delhi Secretarial,
1.P. Estate, New Deihi.

Dated:- 1 )02)3,,;/{’

Sub.: Sealing of unauthorized Borewsll under the Jurisdiction of Syb-Division. Seelampur,

District North-East.

Sir,

A list of unauthorized borewells on which aclion has been te_zken and subsequently sealed
under the jurisdiction of Subdivision Seelampur, District North East, is as under-

Remarks

Location of Borewells

[Sr piB” listOwner/Name [
Na. Br. No, i ,
1 160  Sh Vinod Kumar A-49 Kaithwara, Delhi- ’ Sealed on 14.12.2024 l
i P 110053 )
2. 761  Sh Jaipal Singh A-49 Kaithwara, Delhi- I Sealed on 14.12.2024
S S s 110053 |
3 |64 3,811 Gyanaswar Singh A-53,Kaithwara, Delhi- Sealed on 14.12.2024 !
o i ) 110053
i 4 |55 %h Jitender Kumar A-54 Kaithwara, Delhj- Sealad on 14.12.202:Xi
_____ - _ 110053
5 |87  $h Mohan Singb A-57 Kaithwara, Delhi- Both  are  same
; e 110053 premises {Sealed
6. |68 Sh. Dan Singh A-57 Kaithwara, Delhi- Sealed on
N | 110053 14.12.2024) ~
; 7.‘?39 Fh.HanshaDuttUpretiiPremBala A-58 Kaithwara, Delhi- Sealed on 14,12 2024'}
S 110053 T
I g8 N Fh Ravinder Kumar A-59/1Kaithwara, Delhi- Sealed on 14.12.2024]
3 e 110053 o
9 72 iSh. RajanChaudhary A-61 Kaithwara, Deihi- Sealed on 14.12 70241[
I, -]-118093 o
10,176 &h. Tasi 2 - g )
!“ ‘f 76 [h. Tesleem 1T1:r2) g%sGaulampun, Delhi- - | Sealed on 17.12 2024
! | (but ot in working
T A 318, Gaulampi Do Samn o
e E WA 113‘385.3 Gautampuri — Dethi{ Sealed on 17 1 2.2024
12 /79  Sh Nababa I & ATV e
R mossGaulampun Delhi- Sealad on 17.12.2024
1386 Sh Zakr Hazl T-214, Gavtampuri Delhie -
! f 110053 puri Delhi Sealed on 17.12.2024
' - — w——.—.-‘ﬁ_-.j




82 m T-217, Gawtampurl Dafhi- { Sealed on 17.12.2024
T35 |83 —
- . D-29.  Sanjay  Mohalia, ] Sealed on|
R R _| Bhajanpura, Delhj-110063 | 19122024
¢ Md. Araff E-34, New Sealampur, Delhi- | Sealed on
e | 110083 . 23122004
smt. Maya Devi | A-100/209, Gamr Delhl-| Scaled on
¢ e e 110053 26.12.2024 L4
18 Smi Manjee{ Kaur A-104, Gamdi Vistar, Deihi-| Sealed on.
L 110053 | 26.12.2024 |
123 } - C-43, L type gali no.-07, Sealed on
' Main Road Brahampuri, 26.12.2024
e Delhi-110053 . ;
20 (25 C-85, L type gali no.-08, "Sealed on
! Main Road Brahampuri, 26.12.2024
- ? Delhi-110053 j J
21 113 Sh. Munni Lal J-37, Main Road, Kartar! Sealed on J
S Nagar, Dethi-110053 30.12.2024
22 115 Sh Ram Pal . J-200/13, Kartar  Nagar, [ Sealed ~ on|
Delhi-110053. 08.01.2025 '
3 {17 Smt. Kamia Devi New No. B-41, Old B-112/5, | Sealed on 08.01.2025
l | Service Road, 3-1/2, Pusta, / !
. b . Kartar Nagar. Delhi-110053. j
\ 24 147 Sh. Dalip Kumar E-521, GAli No. 11, Jagjeet- I Sealed on 08.01.2025
I Nagar, Delhi-110053 :

In this regard, it is requested that a EDC be imposed on the above mentioned

owners/proprietors and after recovery of the same a report may be sent to this office, i —

(NITESH SINGH RAWAT)
SDM (SEELAMPUR)

F. No. /SDM/SLPI2025/.3 4y~ 6 7- Dated:- 1|03 g

Copy for information to:-
1. Exacutive Engineer (C )-02, Delhi Jal Board, Govt. of NCT of Delhi.

2. PA to DM {North East)
3. SDM {(HQ), North East.
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GOVERNMENT OF NATIONAL E}\PITALIERRITORY OF DELHI
OFFICE OF SUB-DIVISIONAL MAGISTRATE SEELAMPUR,
DISTT NORTH EAST, GT ROAD, SEELAMPUR, DELHI-110053

'F. No. /SDM/SLPI2025/ 3 97— Abo Dated- 13 /02/2 <™

To,
" The Member Secretary, -
Delhi Pollution Control Committee
Govt. of NCT of Delhi,
6" Floor, C-Wing, Delhi Secretariat,”
L.P. Estate, New Delhi.

Sub.: Sealing of unauthorized Borewell under the Jurisdiction of Sub-Division, Seelampur,
District North-East.

Sir,

A list of unauthorized borewellé on which action has been taken and subsequently sealed
under the jurisdiction of Subdivision Seelampur, District North East, is as under:-

[Sr. owner/Name Location of Borewells Remarks
No. .
1. | Sh. Munwar Ali S/o Sh. Abdul D-23, Gali NO, 16, Chauhan Sealed on 09.09.2024
Ali Bangar, Delhi-110053 )
2. | Sh..Tara Chand Gali No, 3, Jal Prakash Nagar, Sealed on 26.12.2024
Delhi-110053 . .

In this regard, it is requested that a EDC be imposed on the above mentioned

owners/proprietors and after recovery of the same a report may be sent to this Of%_//

" (NITESH SINGH_RAWAT)
' SDM (SEELAMPUR) -
F. No. ISDM/SLPIZO%SI 31 ure Datect- 1 %] 6 3]
f tion to:-
Cop1y' fog(r;:&mlae Engineer (C )-02 Delhl Jal Board, Gowt, ofNCT of Delhi.’

2 PA to DM (North East)
3. SDM (HQ), North East.

ESH SINGH RAWAT)
SDM (SEELAMPUR)

P A TR




. |EDC yet 1
f Recovered in Rs..

f 1‘%’*’1‘13"4:' i’sﬁjabsé’d
in Rs.

m the Dlstmct

{Year 7022-24{) 17 ’74(}000
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GOVERNMENT OF NCT OF DELH1

R
OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (YAMUNA ‘ﬁf@s

ISTT. NE), DC OFFICE COMPLEX, NAND NAGARI, DELHI-
| Dated: 13.03.2025

F.No/SDM/YV/NE/2025/ 1220

To,

The SDM (HQ),
Dist- North East,
Delhi- 110093

Sub:- Details of the unauthorized Bore well in Sub Division Yamuna Vihar,

Sir, .
Please find herewith the details of the Borewell sealed in Sub Division Yamuna
Vihar:-
Division Name [No. of illegal bore wells | EDC imposed | EDC EDC yet to
identified in Sub Division inRs. Recovered |be
in Rs. recovered
‘ Sub  Division | (Year- 2022-24)- 13 6,50,000/- 1,50,000/- 5,00,000/-
Yamuna Vihar

For remaining 08 borewells, a letter sent to DPCC for impoesing EDC.

(Olo SDM Yamuna Vihar)
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